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1141- 	 The claim of the applicant is that 
V 

Dated 	 she has been working in the Railway in 
different capacities, bute appeared in 

1 	 the written test for the post of Chief O.S. 
1/2_DY. Registr 

In the Notification dated 4.5.05 it has 
been declared that she had been duly 

j selected in the selection test for 
promotion to the post of Chief O.S. The 
grievance of the applicant is that though 
he had passed in the selection test the 

	

pplicant has not been promoted to the 	0 

post of Chief O.S. and it has been lying 

	

acant in the Statistical Branch. Despite 	( 
e fact that the applicant has made ) 

rpresentation on 27.7.2005 before the 
1spondents the same has not been 
dsnosM of by flip. cnrnnhnt mthoritv. 
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'I have heard Mr. S. Huda learned 
counsel for the applicant and Dr. J. L. 
:Sarkar learned counsel for the 

When the matter came up for hearing 
Mr. S. Huda learned counsel for the 
applicant submits that larger issue is 

involved regarding qualifying service 
of the applicant. I am of the viewthat 

the application is to be admitted. Admit. 
Post the matter on 4.4.06. 

Vice-Chairman 

//o 	IVry 4b( 

have heard Mr. S. Huda learned 
counsel r the applicant and Dr. J. L. 
Sarkar leard counsel for the Railways. 

When the matcame up for hearing 
Mr. S. Huda lea\sjed counsel for the 
applicant submits at larger issue is 
involved regarding alifyin g service 

of the applicant. I am \f the view that 
the application is to be adtted. Admit. 
Post the matter on 4.4.06. \IL 
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4140 	The coznse,L for the res*nients w*uit 

Jike to have file the written thtaternent r  
it be ene.. Pest the 

Vice-Cbairmaiq  
MAO 
	 Irn 

Qll  P( rn'c°-icm'. 

3,5 .2006 	14r.S.Huda, learned counsel tor the.  
applicant is present. Further time is 
sought to tile reply statement on 
behalt ot Railways • Let i be done, 

post on 17.5.2006. I 

vice-Chairman 

-1 '  

When the matter came up today 

before this Tribunal Mr. S. Hud7 

learned counsel for the applicant 

submitted that the •relief, as prayed. 

for in the O.A., has already been 

granted by the respondents vide order 
dated 1.5.2006. He has produced a copy 

of the said order before me. Registry 

is directed to keep a copy of the said 

order in file. Mr. Huda submits that 

since the relief has already been 

granted by the respondents, applicant 

does not want to press the 0.A. 

further and hence prays for permission 

to withdraw the case. 

The applicant is permitted to 

withdraw the O.A. and hence the O.A. 

is dismissed as withdrawn. Liberty is 

granted to the applicant for 

agitating for further rliefif, 	any,  

to be pursued in appropi1çiate forum. 

Vice -Chairman 

• /,s___ O 
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'H N.F.RAIL\VAV 	 I . 

Office oftlie 
Onera1 Manager(p) 

1 No £/24/32/(QQ) 	
Dite 24 -04-06 

TO 

Saiat Ki Saimili OS/i / S&AO,\11 C 	 1 
2. Snit Debjani Das ,OSfi / S&AO/ij.0 	 -, 	' • 	3, Shri Pulin (21i. Das ,OS/ii S&t\O/Mjj 

A. Shii Shriniwash Prasad ,OS/1/S&AO/Jç3 

Thro S&AO/MLG 	 . 

Sub Regarclg selection for promotion to the post of Ch.OS 	cale Rs 7450-11500/- undei statistical Bianuli 

Ref - Youi joint appual dited 09 05-2005 

The joint appeal dated 09-05-05 subimt-ted by you has been,e\ammed 	the . 	
competefl autliori', it is honncd that the seectión for the post 	Ch.OS 	'scal. R 7 0-i 1500/- for 2 (VR=1 & SC — I) posts weru held on 18-02-05 In the said seleutioñ • Smt,Nia DaS(SC) was cinpanelled on own merit & a(usted against un-rséed point and Sint. Parul Das(SC) wa.s cinpanelled on relaxed stai lared liii been itisled 

	aiiisl Sc 	•• Oit 

Ihe following rncuinbni wci pioniotecl in the sulecuon held tue to tune ato • 	asunder:-  	 ' 	. 
1.Sliri \V.I-Icck(ST) 	 . 	. 
2.SJu'j N. D.Sanarna (Si'). 	 , ,• 	• • 	- 	 3.Sint N1 .I3asumataj'y (ST)  
4. Smi J.I -Jazajka Ka lit a (SC) 	 . 

T.Slikia 

The above 4 ineumbents(SJ No. I to 4) Were ])rOnlOted on lheir t own merit and 	. 	2. adjusted against unreserved point as per Para- 1 of Railway l3oai'd's letter No.99- • . 	E(SCT)l/25/13 dated 07-08-02 and Shri F.Saikia(ST) against ieseed ponit. As the bovc 
4 rescived candidates were promoted on their own merit there is no cross of limit of 50% 
i die catcgoiy of Ch.OS de pua-IV of the said Rly.Bds letter mcntionef above. ' 

• 	 Moreoer, no where it is laid (lO\Vi1 hat only one meibz of seleeijo Conflflj lice can be Iioin the rescr\.ed coIlIiilljnjlv . flicie is no bar to Constil6te a Selection • board with all menthei of .SC/S'I commuiv. 	• 	- 	. 	. 

• 	 This is for your info 1 nation 

(\.K.RO) 
Si.persoiui OfljccrifQecit 
1 . n. 	iz'01 	 ' 	r 
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Oflce Order 	 1 
ft 

Srnt Ntt D (SC) , OS'! in sca1e Rs 6500 - 10,500/- under S&AOA'U.Gwho 
have been empanelicd for promotion for the post of Chief office S4J1 In sa1e Rs 745( 
11500/- vide this office Memorandum No E'254/32(QG) dated 04-05-2005 Ls h.,reby ' 

promoted teznporari1 to offici ite as Chier office Supdt in &cale Rs 7450- 11500/-  and' 
pote-d in S&AOIMLG's office against an existing vacancy with immediate effect.'.. 

The staff concerned may be asked to submit her option for ftxation of pay on 
date of next incnment if benefited \\thin  one month from the date of issue 	

r 
I 	

I 

hits issues with the approval of competent authonty 

(R.Nari.ary) 
Si Personnel Officer/RP ' 

For Gcxcnl Managei(P) 

No 1f'54/32/(QG) 	 Dtc..  

Cop) Ior'udd for 1dornaLlorI & jl ,~c essk,jry  aition to - 	 1 	
4 

1 1 FA&COivtLG 
2 S&AOn\41G 	 . 

3 A.PO/BiIl 
4>,-dS/I3iIi ( s1a:tiea1 ) 

• \.4. Staff Concerned 
6. P/caseaZofflc 

. 	 •, 

11  

For Generdi Managcr(P) 
Nr Rai4way,Mahgaon i, 

I 	1:11 
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To 

The Statistics & Analysis Officer 
N.F.RaIway,  , Maligaon. 

Sir, 

Sub: Joining report for the post of COS in 
cale of Rc. 7450-11500/-. 

In terms of GM(P)/MLG 1s office order No. E/254-32(QG) dated 01.05.06 
horoby aumo the chargo of COS from 01.05.06 agafrtGt the oxkting vacancy 
and posted in S & AQ/MLc. 

This is for your kind information and necessary action please. 

Dated : of -o5-O. 

Yours faithfully, 

(NITA DAS) 
OS-I 

Staflstical ranch/Mallqaon. 
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• 	 OWN TRIJUNAL 
MIN TIECH .  

OORI 	~ 31,A6  

i. a 	amé pf ths AppliCaflt- 
 

b ResporlientS :- 
union of India  

c No. Cf ppliCaflt: 	 . 

2.IS the applicatiOflifl the proper. form :_YeS/. V  

.. Whether name & Desxript10n and dreS of all th papers been 

furnished in. cause tite 	YESø. 	 - 

4. Has the.ap?lication been duly signed and verified YES/NO. 

5.. Have the copieS. duly sigped •— ES/. 	 V  - 	 V  

6.1 Have suficeflt number of COpiS of the appticatiofl been filed \ftQ 

7.. Whether 	1 the annexueS parties are 

B. Whether ErifliSh translation o decumeflt.S in .th Language YESJO.. 

1s the apllicatiOfliS in time :- YEJ 	 V 

Hs the Vakal atname/IVD/0f Appear nce/Author is at ion filed YES/N.. 

Is the application by IPO/ED/FOR R. 5Q/:- 
 

12.HS the pplicatiOfl s .maitaflable : YES/F. 	V  
l.He the impugned oder orignal duly attested 	fi1Gd_YES/,Pö 

V 

14.Ha the l egible copieS. of the nnxureS duly attested fi:.d4YE} 

15.HaS the Index of decurne.fltV been filed all availahJeS iy, 

iS.Hs he required rumber of envoloped bearing full address 	V 

of the respondritS been fi1.ed 	:YE/M. 	
• V 

V  17. Has the .d e cia" at 13 n as re qür ed by ite n 17 of th fDr in: yESN 	
V 

18.Whether the relief soht for arises out of the SingleYESJ'NO. 

!.WhtheI tté interim relif is preyd for :YES/N,9 • 	

• 	 V 

20.In case of condonati9n of de!y jS filed it it supported —Y/. 

21.Whether this case can be heard 	
BENCHt 

V 

22.Any other points :- 	
V 

• V23.esu1t of the scrut.Liy with iItial of the Scrutiny çlrk:. 

V 	 • 	
\ 	 V 	 • 	

•• V 

• 	V • 	

V 	

V 	 . 	 • 

V 

• 	

VVjQJCgR 	
•• 	 \TYREGJR. 

V 	
•, 	 ( 
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t.gt 	• 	tve TbL&I 'BEFORE THE CENTRALADMINISTRATIVE TRIBUNAL 

1 FEB 	GUWAHATI BENCH, GUWAHATL 

t Bei,Ch 
	 ORIGINAL APPLICATION NO. 	OF 2006 

SMTI NITA DAS ... 	 i... 	PETITIONERS. 

-VERSUS- 

1. The General Mahaaer, 

N.F.Railways and others 	.... RESPONDENTS 

SYNOPSIS 

This Original Application has been filed with the prayers 

that this Honbie Tribunal may be pleased to admit his 

application., call for -the records of the case, issue notice to the 

Respondents to show cause as to why a direction should not be 

issued to them directing them to dispose of the 

appeal/representation dated 19.7.2005 and 17.11.2005 

(Annexures-4 and 51  and further be pleased to direct the 

- - Respondents to allow the applicant to ioin in the promotional post 

of Chief O.S. in implementation of the approved list of promottees 

dated 4.5.2005 (Annexure-31 for the ends of justice.. 

FILED BY - 

(ABDUL HAl) 
ADVOCATE. 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, 

GUWAHATI BENCH I GUWAHATI. 

ORIGINAL APPLICATION NO. 4 3 OF 2005 

1. SMTI. NITA DAS, 

APPLICANT. 

-VERSUS- 

1 .The General Manager, 

N.F. Railways, Maligaon, Guwahati-1 1 and others 

RESPONDENTS. 

LIST OF DAT E$ 

SI. No. Date 	Partuulars 	Annexures 

13.6.1972 Applicant Joined seMce 

14.9.2001 Applicant was promoted to OS-i 	1 

.3. 5.1.2005 Applicant was noticed for test 	2 

4. 4.5.2005 Approved list of promottees 	 3 

S. 19.7.2005 AeaI filed by Applicant 	 4 

6. 17.11.2005 Appeal filed by, Applicant 	 5 

Filed by - 

(A. HAP) 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, 

GUWAHATI BENCHGUWAHATI. 

ORIGINAL APPLICATION NO. 2) OF 2005 

1. SMTI. NITA DAS, 

A PPUCA NT. 

-VERSUS- 

1 .The General Manager, 

N.F. Railways., Maligaon, Guwahati-1 1 and others 

RESPONDENTS. 

I N D E X 

SI. No. 	Particulars Paae No. 
1,  Original Aøplication 1 to 11 
2. Partculars of I P.O. etc. 12 
3. Verification 13 
4. Annexurel 
5. Annexure2 
6. Annexure-3 
7. Annexure-4 (1 
8. Annexure..5 
Filed by - 

(A.HAI) 

Advocate. 
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BEFORE THE CENTRAL ADMINiSTRATIVE TRIBUNAL, 

GU WA HAIl BENCH,GUWAHATI. 

ORIGINAL APPLICATION NO, 	OF 2005 

IN THE MATIER OF: 

An application under Section 19 of 

the Central Administrative Tribunal 

Act, 1985. 

-AND. 

IN THE MATTER OF 

1. SMTI. NITA DAS, 

Wife of Shri Dlmbeswar Das, 

presently working as OS-I under 

S & AO,. Maligoon, 

Guwahati-7I 

APPLICANT. 
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-VERSUS- 
CU 

1 .The General Manager, 

N.F. Railways, 

Maligaon, Guwahafj-11 

The General Manager (P), 

N.F.Railway, Maligaon.l 

Guwahati-1 1. 

The Senior Personnel Officer (NG, 

N.F.Raitway, Maligaon.. 

Guwahati-1 1. 

RESPON DENTS. 

DETAILS OF THE CASE/A PPIJCATION: 

(i)PARTICULARS 'OF THE ORDER ETC.AGAINST 

WHICH THE APPLICATION IS MADE: 

4 
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The application is directed praying for a 

direction to the Respondents to implement the 

memorandum of selection for promotion dated 4.5.2005 to 

the post of Chief O.S. in the scale of pay of Rs.7A50- 1 1500/-

circulated by the,.Personnel .: (NGI on behalf of the 

General Manager (P), N.F.Railways, Maligaon, Guwahati-1 1 

whereby the present Applicant has been empaneftedjó kf. 

promotion to the post of Chief O.S. 

J U RISDICTION : 

The,Applicant declares that the subject matter 

involves in the dpptication , redressal of which is prayed for, is 

very much within the jurisdiction of this HonbIe Tribunal for 

judicious adjudication of the grievances of the Applicants 

LiMITATION: 

The applicant declares that this application is 

filed within the time limit prescribed under Section 21 of the 

Administrative Tribunal Act, 1985 for filing such application. 
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(4) FACTS OF THE CASE: 

(lThat the applicant beQs to state that she has 

been working on and from 13.6.1972 in different capacities 

and thereafter she had been promoted to the post of OS-L 

on 14.9.2001, which she is presently holding. 

A photocopy of the seniority list prepared i by 

the Office is annexed herewith and marked as 

Annexure-1 to this Original Application. 

(lfllhat the applicant begs to state that on 

5.01.2005, the Applicant had been directed by the 

Respondent authority to sit in a selection test for promotion 

to the next higher grade i.e., Chief O.S. in the scale of pay of 

Rs. 7450 - 11 500/- in the Statistical Branch and in 

compliance of the direction issued by the authority she had 

appeared in the selection test . Thereafter in the selection 

test, she had been duly selected for promotion tothe post of 

Chief O.S. in the Statistical Branch along with one another 
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and her name for promotion to the post of Chief O.S. 

had also been approved by the competent uthority on 

4.5.2005. But tilt date she has not been promoted though a 

post of Chief O.S. has been lying vacant in the Statistical 

Branch of the N.F.Railways Maligaon and as such, she filed 

an appeal on 19.7.2005 before the General Manager (P), 

N.F.Railways, Maligaon through proper channel requesting to 

pass an order for promotion to enable her to join in the 

promotional post of Chief O.S. in the S & AOJMLGJHQ, which 

has been lying vacant since November, 2004. 

(Ill) That the Applicant begs to state that as there 

was no response to the appeal filed by the applicant on 

19.7.2005 before the Respondent concerned. the Applicant 

filed another Appeal with reference to the earlier one 

through proper channel praying for allowing her to ioin in the 

post of Chief O.S. in the Statistical Branch of the N.F.Railways 

which has also not been attended to by the Respondent 

concerned. 

A copy of the Circular/Notice dated 5.01.2005 

asking the Applicant to sit in selection test for 
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promotion to the post of Chief O.S., a copy of 

approval list of promotees dated 4.5.2005, a 

copy of the Appeal filed by the Applicant dated 

19.7.2005 and a copy of the Appeal dated 

17.1 1.2005 are annexed herewith and marked as 

ANNEXURES - 2. 3.. 4 AND 5 respectively to this 

Original Application. 

The Applicant begs to reserve the right to 

produce more documents ref evant to service of the 

Applicant before this Hon'ble Tribunal as and when those are 

made available, if so advised. 

(lV) That the Applicant begs to state that the 

administration of the N.F.Railways has been ignoring the 

specific instructions of the Railway Board's Circulars in the 

matter of promotion and the authorUy vIolates the Rules by 

not promoting the Applicant even though her name being 

approved for promotion to the post of Chief O.S. 



7 

(V) That the applicant further begs to state 

that the action of the Respondents in not implementing the 

Annexure- i.e., the approval list of prornotees1 is malafide  

unconstitutionaL discriminatory, without !urisdictiOn. The 

inaction of the Respondent concerned to dispose of the 

appeals/representations filed by the Applicant is in cheer 

violation of the principles of natural (ustice and the 

procedure established by law. As the aforesaid approval list 

of promotees dated 4.5.2005 (Annexure-31 is valid and 

prepared without any defect the authority is duty bound to 

implement the same allowing the Applicant to join in the 

promotional post of Chief O.S. for the ends of justice. 

(VII That the Applicant begs to pray that the 

Respondents may be directed to implement the approval list 

of promotees dated 4.5.2005 (Annexure-31 on the grounds 

stated hereinabove. 

(5REUEF SOUGHT' FOR AND THE GROUNDS: 

(a) For that the approved list of prornotees 

dated 4.5.2005 (Annexure-3) is a valid document without any 
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defect being prepared by the authorities after due 

compliance of the procedures laid down by the 

norms/rutes/guidelifleS and as such1 the approved list of 

promottees dated 4.5.2005 (Annexure-31 is liable to be 

implemented for the ends of justice by directing the 

Respondents to promote the Application to the post of Chief 

O.S. 

(biFor that if the approved list of promottees 

dated 4.5.2005 (Annexure-31 is not implemented then there 

will be a cause of injustice to the Applicant and would 

occasion miscarriage of justice and there will be an 

irreparable loss and injury on the part of. the applicant due to 

no fault of her 1  and as such, it is. a fit case where your 

Lordship may be pleased to pass an order ,  directing the• 

Respondents authority to allow The applicant to join, in the 

promotional post of Chief O.S. 

(CiFor that the Respondent authority should 

have considered the appeal/representations of the 

applicant dated 19.7.2005 and 17.1 1.2005 (Annexures-4 & 5. 

But the aforesaid appeal/representations have not been 
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disposed of and are lying pending without any action, which 

is in violation of the principle of natural justice and the 

procedure established by law 

• 	
I 	 •• 	••. 

I 	
•, 	 . 	 •"- 	 1 

; and in violation of the provisions of Articles 14 and 21 of 

the Constitution of India, and as such, your Lordship may be 

pleased fopass an order directing the Respondent authority 

to implement the approved list of promottèes dated 4.5.2005 

(Annexure-3. 

6) GROUND OF EXHAUSTION OF REMEDY, IF ANY: 

The 	applicant 	had 	already 	filed 

appeal/representations dated 19.7.2005 and 17.1 1.2005 

(Annexures-4 and 51  before the authority concerned 

claiming promotion on the basis of the approved list of 

promottees. dated 4.5.2005 (Annexure-3) brought out by the 

competent authority and thus the applicant had exhausted 

all the remedies by filing appeal/representations before the 

Respondent-authority concerned. 
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MATTER NOT PREVIOUSLY FILED OR PENDING IN ANY OTHER 

COURTS: 

The applicant declares that she has not filed any 

suit nor any writ petition before any Court nor any such suit 

nor writ petition is pending anywhere. 

INTERIM ORDER PRAYED FOR: 

Pending final disposal of the Original Application. 

this Hon'ble Tribunal may be pleased to direct the 

Respondents to consider and •dispose of the 

appeal/representations dated 19.7.2005 and 17.11.2005 filed 

by the applicants to implement the approved list of 

promottees dated 4.5.2005 (Annexure-31 aflowing the 

applicant to join in the promotional post of Chief O.S. 

RELIEF SOUGHT FOR: 

It is, therefore, prayed that your 

Lordships may be pleased to admit this application, call for 
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the records of the case, issue notice to the Respondents to 

show cquse as to why a direction should not be issued to 

them directing them to dispose of the app eal/representof ion 

dated 19.7.2005 and 17.11.2005 (Annexures-4 and 51 and 

further be pleased to direct the Respondents to allow the 

applicant to join in the promotional post of Chief O.S. in 

implementation of the approved list of promottees doted 

4.5.2005 fAnnexure-3) for the ends of justice. 
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(10 PARTICULARS OF THE I.P.O. 

LP.O.No.- 

Date- 

Payable at - G-s 

0 1) LIST OF DOCUMENTS: 

As stated in the Index. 
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VERIFICATION 

I, Smti. Nita Das, wife of Shri Dimbeswar Das, 

aged about 54 years, presently working as 0. S.1 under S & 

A.O., N.F. Railways, Maligaon, Guwahati-1 1 in the district of 

Kamrup, Assam , by profession as stated herein above, do 

hereby verify that the statements made in this application 

are true to my personal knowledge, information and belief. 

I sign this verification on this the I 15  th day of 

February, 2006 at Guwahati. 

'm , ~& ka~ . 

'V 
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rc% 	Sc 	 in sc R  - 410 n 	033 
l os/i  r Ca S1eS 	soo Vioso w- 

-V  

SN 	jNar9Cc~mm 1 DeSiQnjWorFlng Place 	$cile 	009 DOA 	Dop 
- 	r 1 1&i SratKr. S.zjna 	UR 	USA 	S&AO/MLG 	65015oo 	01j02/52 2 1$rntNta0as--. 	SC I OS/I 	SMO;4LG . 6500-loSoü I 2V0ij 

13/D6/72 I 14IO9101tCoñfd 	- 

3 ISmt Oebajani Das- 	UR J OS]I 	S&AOR14LG- 6500-10500 	19.D1/1 
27ID57T-:i4/O9751.COflfd 	- 

E4 lPuUn Ch 0a ~ :. 	- - 	 UR 	OS/I I S&AO/MLG 	503-109Qj_ç1/loj5o29104/85 
28/08/82 	S/O4/o2___Cbn..j 

01/05j2. UR J OS/I 1  SOflLG V6500105Q0 130112i57 tdn1d 	L 
—UR-- 	OS/I-! 	0/MEG F650u.. 0500. -270i '58_-23/08/85 

2I2of/.! 
V

11 

UR 	OS/I J S&A0,MLG 	550 10 	12150_19/05/75 & 1Smt Kiisuni Devi Saikta 	IJR 	OS/I 
OiO5/03-4-if_—  

Cbnfd S&A0IMLJ500.1C00 1 01 '03/56_08/08,83 'Smt 	mu!yaKumar 	UR 	OS/I 	S&AO/MLGf 6500105000l107/&1 
01/11/03 	ii Cofd- 

0 ISmL Pzrti Dutta 	UR 	OS/I I 29'04135 	01/11/031 	Confd - 

	

19 05/50__29'06179 	°i/J '03 	ConfdJTT I Ii lS&harDutta 	 UR 	OS/I 	PDJ 	j_ C5 	I 0111 'z2 	05/10/79 I 1 2 IPR Sonov,aI 	 ST 	OS/I 	 27'J3/04T 	oni 
113 ISuie',asPrasad - 	 SC I OS

~-10500  I - J14 Aftz.Parul SC 
t- 5UV I 21 02'6 14/54 1270904 

N.N. Thakr) 	:. 
SPO,?G. 

V 

for Genrai Manaae((p) •' I\o E255'4  CQ) P' d 
a ig3 	Dte 

 c.ci, itrwarided foE iiomiaton and necessv ac rn tO 
1 ORM'PyKJR J'PDJ L3 T3K PNY 
2.S&AO1LG•VV 

 
V 	 3. Incnarge Sa/ ceuf LIv 	A?DJTSK 

 4. Tha Gnar 	SeCNFRMU!PNO and NFREU/pNo 	 V  ' 
5.Szffccneened 	: 	. 	

V 

.• 	 V  

rq 



1GR-Oandjdate. ) 
10 	Sri Sarant 8axna (UR) OS/i 	S & A/Maligaon. 

Smti.Debjani Das (UR) OS/i 	-do'. 
Sri PulLn i. Das (UR) OS/i 	-do- 

(SO.Oandidate), 
1 	Smti. Nita Das (so) OS/I 	'-do- 

Sri Sr'inewa Prasad(SC)O3/l 	-do- 
Miss Parul ]e 	(so) OS/I 	'-do- 
ll any staff is on leave/sickilist on outside 

Official duty may be informed accordingly. 
Imi. 	 Sd/a. N.N,1akur 9 20.01.05 T.C.O. General, 	- 	Senior Personnel Officer (Na) 
inform the office concerned. 	for General Managar (P) 1ILG. 

21.1.02 
T.C.O. 

7':'  
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ANNEXURE-. 20 

NORThEAST PRONTIER RAILWAY. 

liO.W254/32 (Q). 	 OPPIOB OP THE 
0 	 N,NAG(P  ) 

GUWAHATI.. 11. 

Ited 5.1.2005. 

ig 

SEAO /Maligeon. 

Sub :-. Selection for filling up of 2(two)posts 
of Chief OSin scale Rs.7450-115000/- in 

statistical,. 

It has been decided to held a selection for tilling 

up of 2(tw)) posts of Ohief OS in scale Rs.7454-11500( 

(UR-1 &S0-1)in statistics]. Branch. The selection will be 
conducted in the shape of Written teat only. 7he date.of 

the selection as Scheduled to be held are as under. 

10 	Written Test 	: 18.2.2005. 
Absentee Teat 	: 25.2.2005. 
Venue 	 z PA & CAO Conference Hall. 

AS such the following OS/i in scale .6500.10500/-. 
in order of seniority may be advised to keep them selve 
in readiness and directed to appear in the above written 
test on 18.2.05 	- 
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To, 	- 

The General Manager(P), 
N. F. Railway, 
Miig&n 

(Throuah Proper Channel ' 

z1  

Dt. 19.07.05 

Sir, 
Sub: Prayer for posting of Chief OS against existing vacancies at 

IIIStICaI Branch, Maligaon orrice. 
Ref : Memorandum No. EQ5421Q-4 dt. 04.05.2005 

With reference to the above I the undersigned, most respectfully state the 
following for your information and necessary order please. 

That Sir, written test was held on 18.02.05 for the empanelled of candidates 
for the post of, Chief OS and in this test, my name Srnt. Mta Das(SC), 09=1 9 & 
A0/MLG qualified against 9JR" post were empaneiled by the competent authority on 
02.05.05. 

That Sir, it appears that one post of Chief OS has been lying vacant in the S & 
AOfMLG/HQs office since Novemher/2004 and till now no arrangement has been 
initiated to man the vacant postS 

In view,  of the faots and circumstances stated therein before, I pray 

i) 	To absorb undersigned in the post of Chief OS against the existing vacancy 
7. yng at S & A0 s office, Mahgaon at me earhest. 

For this act of greatness and kindness I shall remain ever grateful to you. 

Yours faithfully, 

Smt.Nita Das, OSl 

Coov to: 

11 Zonal Secretary, All India SC & ST Emplovees Association for information and 
needful please. 

2) Gerier& 8ecretr, N.F.aHwy, Mdcr Uriion MHn - fr hi irmtion 
and personal inteivention in this reaard. 

2) General Secretary, N. F. Railway Mazdoor Union, MaiigaonNomen Branch). 

AzIc4 
1) Smt. Nita Das, OS/I 



(Through proper channel) 

Sir, 

Sub : Prayer for posting of Chief OS against existing 
vacancies at Statistical Branch, Matigaon office. 

Ref: Memorandum No. E12541321Q-4 dt. 04.05.2005. 

With reference to the above I the undersigned, most respectfully state the 
following for your information and necessary order please. 

That Sir, written test was held on 18.02.05 for the empanelled of 
candidates for the post of Chief OS and in this test, my name Smt. Nita Das(SC), 
OS-i, S & AO1MLG quaRfied against "UR" post were empanelled by the 
competent authority on 02 .05.05. 

That Sir, it appears that one post of Chief OS has been lying vacant in the 
S & AO/MLG/HQ's office since November/2004 and tifl now no arrangement has 
been initiated to man the vacant post. 

In view of the facts and circumstances stated therein before, I pray - 

I) 	To absorb undersigned in the post of Chief OS against the existing 
vacancy lying at S & AO's office, Maligaon at the earliest. 

For this act of greatness and kindness I shall remain ever grateful to you. 

Yours taithtuUy, 

5) 	 NITA DAS) 
OS-I 

9 



IN THE GAUHATI HIGH COURT 
riLVC,URT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM 

ANDARUNACHALPRADESHJ 

j 	 NO 	 OF 2 
APPELLANT 

04 

VERSUS 
RESPONDENT 

that the above named ................ Know all men by these presents .... .......................................... 
do hereby nominate, constitute and appoint Sri/Smti ....... .. 	..... 	................... 	 1t .14.a-' 

.... Advocate 'and such of the undermentioned Advocates as shall 
accept this Vaklatnama to be my/our true and lawful Advocates to appear and act for me/us in the matter noted above 
and in cdnnection therewith and for that purpose to do all acts whatsoever in that connection including depositing or 

pt papers deeds of composition etc for me/us and on my/our behalf and I/We agree 
. 	 .. one by the said Advocates as mine/ours for all intents and purposes. In case of non- 

I 	 . l, no Advocatewill be bound to appear and act on my/our behalf. 

iereunto set my/our hand on this 	I 	Day of 

.1.701 

N. M. LAHiRi (Sr. Adv.) 	. K.R. PATHAK (Sr. Adv.) D.C. MAHANTA (Sr. Adv.) K.K. BRATRA 
B. M. GOSWAMi (Sr. Adv.) BHUBANESWAR KALITA (i)(Sr. Mv.) T.C. KHATRI (Sr. Adv.) R.P. SHARMA (Sr. Adv.) 
J.P. BHATTACHARJEE (Sr. Adv.) B. R. DAS (Sr. Adv.) MS. BiNOYA DU1TA S.C. BISWAS 
D.C. SHARMA S.P. DEKA BHABATOSH BANERJEE P.C. RAYMEDHI 
B. K. GOSWAMI (Sr. Adv.) D.R. GUHA R.K. JAiN 	. UTPAL DAS (I) 
A. M. MAZUMDAR (Sr. Adv.) S.A. LASKAR G.K. BHATTACHARYYA (Sr. Adv.) DR S. S. HARLALKA 
P. K. BARUA (Sr. Adv.) SAUKAT ALl (Sr. Adv.) . 	 PRANABANANDA PATHAK (Sr. Adv) D.R. GOGOi 
S. N. BHUYAN(Sr. Adv.) B. K. ACHARYYA DR H. N. DAS (Sr. Adv.) KHAIRUL BASAR 
J. K.BARUAH(Sr. Adv.) MS. USHA BARUAH B. C. MALAKAR 	. A.S. CHOUDHURY (Sr. Adv.) 
AN1L SARMA(Sr. Adv.) N.C. DAS (Sr. Adv.) SAMSUL HUDA DiNDAYAL AGARWALA 
B.K. DAS(Sr. Adv.) A.K. BHATTACHARYYA (Sr. Adv.) KAMAL AGARWAL 
M. A. LASKAR(Sr. Adv.) A. B. CI-IOUDHURY (Sr. Adv.) N.N. SARMA MD. SAMNURALi 
DRS.N. CHETiA 	. T.S. DEKA (Sr. Adv.) JANARDAN DAS JOYDEVCH. DAS 
A.S. BHATTACHARJEE (Sr. Adv.) K. P. SARMA (Sr. Adv.) CHAiTANYA BARUAH (Sr. Adv.) V. K. BHATRA 
A. R.BANERJEE (Sr. Adv.) B. P. BORAH (Sr. Adv.) A.C. SARMA A.C. BORBORA (Sr. Adv.) 
D.K. HAZARIKA (Sr. Adv.) H. K. SARMA 	, 	 . N.Z.AHMED RK. KALITA 
N.N. SAiKiA(Sr. Adv.) PRABiN BARTHAKUR (Sr. Adv.) N.C. PHUKAN SAILEN MEDHi 
J.M. CHOUbHURY(Sr. Adv.) M.C. BARTHAKUR MUNiN (GAUTOM) SARMA MRS. M.B. DUTTA CHOUDI-IURY 
P.K. GOSWAMI (Sr. Adv.) P.C. GAYAN FAiZNURALi P.C. GOSWAMi 
P.G. BARUAH (Sr. Adv.) C.K. SHARMA BARUA (Sr. Adv.) D.K. KAKATI APURBA SARMA (i) 
C.R. DE (Sr. Adv.) ANUP KR. DAS G.N. SAHEWALLA (Sr. Adv.) . K.H. (SALiM) CHOUDHURY (Sr. Adv.) 
D. K. BHATTACHARYYA (Sr. Adv.) bR Y.K. PHUKAN (Sr. Adv.) G. K. JOSHi (Sr. Adv.) A.K. PURKAYASTHA 
D.K. TALUKDAR (Sr. Adv.) DIBAKAR GOSWAMI A.A. MIR 	. ASHIS DAS GUPTA 
R.P. AGARWALA (Sr. Adv.) BiJON CH. DAS (Sr. Adv.) MS. REKHA CHAKRAVORUY L.P. SHARMA 
D.P. CHALIHA (Sr. Adv.) R.L. YADAV 	. MRS. JHARANA BORAH VIJAY HANSARiA 
MRS. K. DEKA 	 . . PRAFULLA ROY S. N. SARMA (Sr. Adv.) B. N. SARMA 
BiSHNU PRASI-IAD A.C. BURAGOHAIN MD. ABDUL MANNAN J. L. SARKAR 
S.S. RARMAN 	 . B.L. SiNGHA DILIP KR. DAS (Sr. Adv.) R.C. SANCHATI 
GOLAPSARMA 	. P.K.MUSAHARY PRADiPKHATANIAR J.P.BORA 
S.R. BHATTACHARJEE (Sr. Adv.) M.Z. AHMED (Sr. Adv.) N. CHAKRAVORTY (Sr. Adv.) SISHIRDU1TA 
P.C. DEKA (Sr. Adv.) R.P. KAKOTI MRS K. YADAV C.R. BORAH 	. 

BHARGAVCHOUDHARY SI. RASUL 	. DR B. P. TODI (Sr. Adv.) P.K. GOSWAMi (i) 
P.K. DAS 	 . GURMOORTHYGOPAL MRS. K. BHATTACHARYYA N.S. DEKA 
A.K. CHAUDHURi B.K. GHOSE (Sr. Adv.) A. K. BARPUJARI M. SAHEWALLA 

B. R. DEY (Sr. Adv.) 	. S. K. BARKATAKI S.S. SHARMA (Sr. Adv.). H.A. SARKAR 

AK. PHOOKAN (Sr. Adv.) DR N. K. SiNGHA S. P. ROY 	 . MRS. RUMA BORDOLOi 



. • 

.., ... 
. 	 :. •• 	

(2). . .. 

NILOY DUIFA (Sr. Adv) SANJOY MITRA 	• 	 . RAJEN CHOtJDHURY . 	MS. NEELI BORDOLOI. 	. 	 T 
C-iINMOYCHOWDHURY 	. MS. KALYANI DEVI 	• MD. NAZIMUDDINAHMED D.K. KOTHARI 	• 	' 

•KAM4 NAYAK 	• • 	. PARAMANANDATALUKDAR . . MD. HABIBUR RAHMAN 	• . KALYAhMAdHARJ 	. 

SK. N. MOHAMMAD 	• 	. MANABENDRA NATH 	• . JAYANTA CHUTIA 	. DAYAL CH. BARMAN 
D. C. CHAKRAVARTY 	. MS. MONIDEEPASARMA 	: • A.K. ROY 	• f. R.L. GOGOI 
GIRIS-IMISHRA D.K.KOTOKY . • • 	

: • R.K.PAUL 	• MID. K.A. MAZUMDAR 
JOGINbER SINGFI (Sr. Adv) BIDYUT BIKASH 	• 	 . : 	ASW1NI ThAKUR 	• 	 . UC. BHATTACHARYYA • 

ABUSI1ARIF S.B.SARMA 	. . 	JOGESWARAIKIA TVUMSON 
B.B. N,kRZARI (Sr. Adv.) 	.• . S.K. SAHA 	• . . A.K. SARKAR . . 	NS. R. DAS MOZUMDAR 
MD. ADUL WMED (Sr. Adv,) 

• 

YADAB DOLOI 	 . P.B: MAZUMDAR : 	MS. SYEDA I.A. BEGUM 
NASIMJDDINAHMED 	. R.C. DAS 	• . . 	 . 	. L.M. KSHETRY AS. NIJAMUDDIN 
MANORANJAN DAS P.K.TIWARI 	 . M.K. SAIKIA 	 . S 	 RANJAN MAZUMDAR 
DRGBINDLAL D.C.LAIIIRI A.J. DAS 	 . . 	RAMENDAS(I) 
B.C.P.tTHAK •PRANABBORAH BISHNUBURAGOHAIN N.N.OZAH 
F.H.LASKAR . DR (MS.) S.RAHMAN 	. A.F.G.OSMANI 	. . SK.PAUL 
MRS. rq. HAZARIKA (Sr. Mv.) MRS. S.D. BHAUACHARYYA SANJIB SAIKIA MIJKPER11N 
SAUR.VKATAKI MANOJITBHUYAN 	. . MS. PORI BARMAN . 	 . . 	DRA.C;PHUKAN 
MD. ABDUL HAl RAMESH.BARPUJAAI MD.A. SABURCHOUDHURY 1vC DEKA 
GAUTPM UZIR MRS. NIRUPAMA SAIKIA N. KAUTA PALLAV KATAKI 
H.R.A.HOUDHURY (Sr. AdV:) JENATMOLLAH MS. MANOSHI HAZARIKA SC. KEYAL. 
MRS. MANJULA DAS PUSPA Kt BOR.A MS. A. BHAGAWATI MS. S. B:BHUYAN 
BHABENDRA N. SARMA M.L.SHARMA RANJANBARUAH SKH.MUKTAR 
BENU cbHAR DAS MS. TRIBENI GOSWAMI JNAN CH. NATH APARESH CHAKRAVARTY 
S. L. T(IJLSHYAN R.K. MALAKAR 	: KR. DEEPAK DAS MS. J. PHUKAN GOGOI 
N.N. K}RMAKAR. BISWAJYOTITALUKDAR 	. MONMOHANTALUKDAR GAUTAMBAISHYA 
MRS. REtA BORBORA ANIL CH. DUTFA UPAMANYU 1-IAZARIKA SIDHARTHA BHATTACHARYYA 
HRISHKESH ROY (Sr. Adv) SINGHNAD CHOUDHLJRY AMLAN buuA 	., MP. SHARMA 
PRADIFDAS DILIPMOZUMDER BIL.LALHUSSAIN . 	RNJITDAS 
MD. M. H. RAJBARBHUIYAN A.M. BUZARBARUAH (I) 1. J. MAHANTA . RAMESH GOENKA 
MRS. J. B. KHARBHISH ARUP KR. SHARMA(1) M.D.CHOUDHURY PI-IANIDHARGOGOI 
D. N. C}}OUDHURY MD. JASIMUDDINAHMED MS. S. DEKA BARUAH M. RB. HATIKAKOTI 
S.S. GOSWAMI DR P.N. HAZARIKA MR. DIGANTA. DUTtA MS. SUNrrY SONOWAL 
K. K. rvAHANTA (Sr. Adv.) ZIAUL KAMAR 	. 'MS. NILIMA DEVI MS. BABITA GOYAL 
JAGDIHSHARMA MRS.M.PHUKAN SATYENSHARMA 	. BIMALCHETRI 
P.S. DKA R. K. SAIKIA RAM CII. SAIKIA PREMSHARMAH. 
MONINbRASINGH 'SUBRATANATH UJJALBHUYAN '  BISWAJEETGOSWAMI 
N.R.Pl-ObKAN DHANESHDAS DIBAKARSHARMA(I) 	' MRS. EVA KAKOTI 
K.P. PATHAK (Sr. Adv) . H.N. GOSWAMI MS. A.G. BARUAH T.C. CHUTIA 
ARUP IkR. GOSWAMI (Sr. Adv.) H.P. BARMAN MS. MANJULI DEV 	. v.k. CHOPRA 
S.S. DY MS. JYOTI TALUKDAR AMARENDRACHOUDHURY . 	S.. S!NGH 
DIGANTA DAS SACHIN KR. SHARMA DR P. K. BHUYAN 	. CIT. JAMIR 
MRS. :ACHARYA L.R. DUTA MS.G. D. MAZUMDAR 'MU<ITSINGH 
'bILIPCIIOUDHUY 	. . .J.N.CHAKRAVARTY 	. JYOTIRMOY ROY HK. SHARMA 
LAKSHSWARTALUKDAR QZI.S. KUTUBUDDIN ASHISBHATFACI-IARJEE SyDAMACHAUHAN 
S.P. MPHANTA 	' S.K. KEJRIWAL 	 .. MS. PRANATI SHARMAH ,. U.K BORThAKUR 
SK. CHI MOHAMMAD MS. PRATIMA DAS KHARGESWAR DAS M. GEETA DEKA 
HASIBIIIR RAHMAN. 	. 

, 

JAGANNATH BARUAH 	' H.K. •BAISHYA 	' M. N. DUTTA SHARMA 
MS. AJANTA DHAR MD.M:AHMED 	' BISWA NATH SHARMA MS,S.ADWANI 
B. IBOdHOWBA SARMA MS. B. K. DEVI GOSWAMI CHANDAN DAS PJ. PHUKAN 
A.K. M1HESWARI 

, 

B.C. SARMA 	,'. 5K. LAHKAR 	 . ' 	MS. R. PATHAK BORAH 
RN. SIIIGH . MS. J.D. ACHARYYA RASAMAY DUTTA 	.' Mp. M. H. CHOUDHURY 
NILAMNIGOSWAMI 	. V.M.TAOMAS 	. M$ . S. BAYAN ROY 	•, RBHUSSAIN 
MS. BH.kRATI DEVI K.K. PHUKAN 	. N. DEV NATH PLLABH BHOWMICK 
DRZ.NISHARMA B. DEVA GOSWAMI 	.. D:CDUUA 	. 	 . S:M.SARKR 
K.K. DdY - 	 . AMAL CHANDRA DAS 'MS. SNIGDHA BARUAH S.K.GOSWAMI 
G.K. DdTTA 	M S. GITI KAKATI DAS 	' MRS. P.M. DU1TA 	' HARMOHANTALUKDAR 
B. MRI?ALCHOUDHURY 	' MS..BAHARUN SAiKIA 	. PADMA Kt BORAH R.M.CHOUDHURY 
KUMUtBARUAH MRINALKR CHOUDHURY(SrAdv) HS ThANGKHIEW MASLIMGHANI 
APURA KR. SHARMA 	. ' MS. Al-IMEDA BEGUM 	. P. J. SAIKIA., 	' J 	BEZ 
NAZRLL ISLAM 	: 	, D.C. KATHJ1AZARIKA 'RAJ KR. AGARWALA 	'" ' BIJAN CHAKRABORTY, 
RAJIB BORUAH MD MOTIUR RAHMAN KAMALESH K GUPTA A B ROY (Sr Adv) 
SRIKATA HAZARIKA ' MS. DIPTI DAS 	' ,' ' B. C. CHOUDHURY A.M. BUZARBARUAH (II) 
K.N.C)IOUDHURY (Sr. Adv) 	.' ' 	M.K.JAIN• 	',..' 	. ' JAIRAMGIRI 	 . ' UTPAL RAJ SAIKIA 
MRS. PBHA BHAUACHARYYA MS. 8ASANARAJKHOWA 	' 	' ' 	SANTANUBHARALI 	.. ' 	, LNESSACHOUDHURY' 
A K THAKUR S C DUTTA ROY P K ROY DHIRAJ KR SAIKIA 
A.C. MAHANTA 	, 	, 	 ., S.L.JAIN .  MS.GOURISINHA  J.K.MISRA 
MS. BHtJMIKACHOUDHURY. 	, 

' 

' B. K. BHA1TFACHARJEE 	' P.C. DEY , 	. 	, 	 ' 	' , 	BI'PULSARMAH 
DRA.KIG. TI-IAKURIA MS. ANUPAMkQEVI 	. .K.K. NANDI 	, . Ms. s. DAS BARUAH 
D.K. MSRA (Sr. Adv) 	., 	. 

, 

MS. M. BUZARBARUAI-1 	•' ; 	' R.N. FURKAYASTHA 	. G.K. ThAURIA 
DR A.K. SARAF (Sr. Mv) MS. MRIDULA DEV1 S.K. SINGH 	. ' 	H K. NATH 
DRR.CBARPATRAGOHAIN BUASKAR'J. DUTTA D.K.GOSWAMI 	. 	 " 	', ' 	RAFIQUL ISLAM 
MD. AIJ SEIKH' , MANIKCHANDA 	' 	. 	. R.K.JOSHI' 	. 	' . 	K.R. SUANA 
B.K. TALUKDAR K.K. MOUR 	' D.C.'CHETIA MS. L. CHENTALAPATI. , 

NISHITNDU CHOUDHURY ' B.B. GOGOI 	. 	 ' 

, 

' 	MD. ABDUL HANNAN ' 	MS. D. DAS ROY 
G.P. BHbWMIK  ABDUR ROSHID ' ' MD. IQBAL HUSSAIN ANUPAL DUTTA 
MD. ADUL HAKIM (I) 	, 	, 	.' M.R. PATHAK 	, 	 ' DEBJIT KR. DAS 	' ' RK. ROYCHOUDHURY 
UPENDRA NATH DAS P.K. SI-1ARMA 	'. . Ms:A.D. THAKURIA 	' ' KC. MAHANTA 
P. K. G(bSWAMI (II)' 	' 	' 	' 

, 

. P.K. BARMAN 	. 	 . MS. ANUBHA DAS B. C. TALUKOAR 



(3) 	 nA 
R.K. DAS (Sr. Adv.) 
PRAB1R CHOUDI-IURY 
KEN GOGOI 
RAJES WAR SARMA 
T.G. BARUAH 
D.G.BARUAH 
MD. ABDUL HAKIM (II) 
A.C. KALITA 
B.C. SAIKIA 
TAFAZZUL I-I USSA IN 
TAUHIDUL ISLAM 
R.D. CAL 
B.C. CHAKRABARTY 
MS. SUNITA KERJIWAL 
SUKUMARCHOUDI-IURY 
G.C. PHUKAN 
N.H. MAZARBHUYAN 
BIMAN BARUAH (Sr. Adv.) 
TONNINGPERTIN 
BASARUDDIN ARMED 
MS. DEEPA BORAII 
MD. ABDUL MALEQUE 
J. C. GAUR 
H.K. CHOUDHURY 
BIPLAV CHAKRAVORTY 
RN. CROUDHURY 
ARUNESH DEB ROY 
MS. N. BHATTACHARYYA - 
PRABIN MAHANTA 
H. K. MAHANTA 
M.M. RAY 
P.K.DAS 
MS. SORELI SEAL 
MR. AJANTA TALUKDAR 
MRS. N. T. NATH 
MRMALENDU SINHA 
MISS. Z. TSIBU KHRO 
MS. ANITADEVI 
MRSANUBARUA 
MS. FATIMA AHMED 
NILUTPAL BARUA 
MS. B. DUTTADAS 
UTPALCH.DAS 
ARUP KR. SARMA (II) 
MS. S. BARPUJARI 
S.S. SAMADUR RAHMAN 
BISWAJIT PRASAD 
MS. M. PRADI-IAN 
A.K. JAIN 
MS. JYOTIMALA KONWAR 
MS. CHANDAWA DEKA 
D.R. BORA 
H.R. KHAN 
SYED I. RAHMAN 
PARAMANANDA BORAH 
JAYANTA TALUKOAR 
MS. BONTI SARMA 
KULENDRA BHATFA 
MS. A. DEKA LAHKAR 
P.K. BARUAH (II) 
CHITIARANJAN GOSWAMI 
N.K.BARUA 
B.K. BAISHYA 
IFTEKHARAHMED 
D.C. NATH 
MS. NILUFAR RAFIQUE 
ZAFAR IQBAL 
MS. MEGHAMALA SHARMA 
AJANTA SARMA 
ADILAHMED 
MS. NANDITA MORAL 
MS. DEEPANJALEE DAS 
O.RBI-IATI 
DR (MRS) P. CHAKRABARTY 
JAINUDDINAHMED 
B. KARPUKAVASTHA 
SIDHARTI-IASARMA 
A.K. DEY 

S.K. MEDHI (I) 
MD. SHAMSUL ISLAM 
RATULGOSWAMI 
JOYRAM SAIKIA 
BHUMIDHAR BARUAH 
DEVA KR. SAl KIA 
PRANBORA 
DEBAJYOTI TALUKDAR 
MS. M.D.G. BARUAH 
BHABANIPHUKAN 
RAI-IMAN ALl 
OHIRENDRA KR. DAS 

K. BORAH 
ALOK VERMA 
HRISHIKESH SARMA 
A,R.SIKDAR 
NITYANANDA BARUAH 
N.K. NATH. 
DR PAUL PETTA 
MS. ARIFA K. CHOUDHURY 
D.M. BORDOLOI 
BHABA KANTA GOSWAMI 
M.K. GARODIA 
MRS. R. PHUKAN SAl KIA 
J. N. SARMA 
HAMIDUR RARMAN (I) 
KAMALESH SHARMA' 
BISWADEVSINNA 
I-LK.DAS 
B.D. KONWAR 
TN. SRINIVASAN 
DILIP BARUA 
N.J. DUTA 
J. K. BAISHYA 	-' 
MAThEJM LINGGI 
MS. APARNA DEV 
AVIJIT ROY 
KRISHNENDU PAUL 
HALADHAR KALITA 
DIBAKAR GOSWAMI (II) 
MRS. N. DEVI SARMA 
CR.DAS 
MS. ANJU TALUKDAR 

P. DEY 
MRS. INDRANI SARMA (I) 
MS. BHANU SENAPA11 
DEBASIS SUR 
MS. ANURUPA DEY 
D.C. BORAH 
R. K. PRADHAN 
SANTANU BHATTACHARYYA 
SATYAJEET SHARMA 
DEBA KR, DAS 
PRIYATOSH BHATrACHARJEE 
PARITOSH PURKAYASThA 
MS. RINA BHAUACHARYYA 
DEBAJIT BI-IA1TACHARJEE 
PRADIP DUTrA ROY 
M.K. MAJUMDAR 
B. M. CHOUDHURY 
SOUMITRA SAIKIA 
SYED MD. I. CHISTIE 
DR (MRS.) M. PATHAK 
MS. KALPANA BARUAH 
B.W. PHIRA 
S.R. RAVA 
MS. P.B. BHA1TACHARJEE 
S.C. BHARALI 
MANOJ AGARWAL 
1-IARENDAS 
MS. AJANTA NEOG 
ARNAB BISWAS 
SAHIDABEGUM 
MONMOHAN GOSWAMI 
P.C. CHOUDHURY. 
M.N.NATh 
'MS. UMA CHAKRAVORTY 
MS. JUTHIKACHAKRABOR1Y 

MS. S. SENAPATI 	. -. 
MANAS SARAN IA 
MRS. PRANITA CHOUDHURY 
DEVASHIS THAKUR 
MS. Z. ARA BEGUM 
K.C. SARMA 
SUMAN CHAKRABARTY 
ABRAR ARMED 
MS. SANGHAMITRA DOWERA 
PRASANTA KHATANIAR 
ANUP JYOTI SARMA 
S.C. CHAKRABORTY 
P.M. DASTIDAR 
HAMIDUR RAH MAN (II) 
MS. DEEPAWALI SHAH 
D.K. CHOMAL 
MS. ASHA JAIN 
MD. A.H. LASKAR 
AJIT DAS 
MS. REETUJA DUTA 
S.K. TEWARI 
TAPAN KR. DAS (I) 
SHAH S. A. RAHMAN 
PARAG K. DUTrA 
PC. BARPUJARI 
B.N. HAZARIKA 
R.R :  KALITA 
M.K.SI-IARMAH 
B.C. KALITA 
DR B.U. AHMED 
M.U. MAHMUD 
B.N. SARMA BORDOLOI 
SALAHUDDINAI-IMED 
MRS. J. SAl KIA BHUYAN 
NARAYAN CI-IAKRABORTY 
SASHANKA DASGUPTA 
RI PUN BORA 
JAYNALABDIN (I) 
T.P.MAZUMDAR 
ANUPAMSARMA 
KAMESWAR LASKAR 
U.K. TI-IAKURIA 
J.M.DAS 
MS. G. DAS LAHKAR 
CHANDRA BORUAH 
S.P. SHARMA 
BHUBAN ES WAR KALITA (II) - 
N. K. GOLDSMITh 
SURAJIT DUTrA 
A.K. MEHTA 
ANJAN J. SAIKIA 
A.K. BARUAH (II) 
BALDEV SINGH 
Y.S. MANNAN 
RAJ SEKHAR 
PULIN BISWAS 
MONOJ BHAGABATI 
SONES WAR DAS 
MRINAL SARMA 
MD. A. ALAM KHAN 
MRS. J. CHAKRABORTY 
MS. S.B. CHOUDHURY 
U.S. AGARWALLA 
P.K. SENSOWA 
O.K. MAHESREE (Sr. Adv.) 
N.N. BHUYAN CHOUDHURY 
SARBESWARDAS 
MRS. AMI B. SARMA 
AFTAB ALAM 
J.K.ADHYAPOK 
COL (RID.) M. GOSWAMI 
B.K. SINGH 
MD. AYUB ALl 
ADHIR S. CHOUDHURY 
S.R. SAIKIA 
BAHADUR RAMCHIARY 
TAPAN DAS (II) 
MRS. PUSPAGOGOI 

I.  

MS. APARAJITA SIIARMA 
1 AJOY KR. DAS 
BIMALKR. JAIN 
REKIBUDDINAHMED 
MRINAL KALITA 
MS. CHANDRAMA SARMA 
KO. CHETRI 
S.J. BARTHAKUR 
MS. ANJANA DAS 
K. KATH HAZARIKA 
PARITOSH BANIK 
ARUNABH CHOUDHURY 
BHASKAR DUTTA 
TAYAM SIRAM 
DULAL TALUKDAR 
C.R. BISWAS 
BHASKAR KR. SHARMAH 
A.K. SAIKIA 
DINESHAGARWAL 
MS. PANCHALI BHATrACHARYA 
MS. MAMONI CHOUDHURY 
MS. TRIPTIDHARA DAS 
SURAJIT CHAKRABARTY 
MS. U. BHAUACHARYYA 
MS. MOMIKSHYAARUNA (OZAH) 
RAJESH AGAR WALL 
ABDUL MALIK 
MS. D.S. NEOG 
MS N. N. AHMED 
MS. S. I. SARMA 
H. B. GOSWAMI 
KHIZIRUL MONIR 
MRS. K. K. CHOUDHURY 

I MS. MAMON DEKA 
MS. DEBJANI SEAL 
MS. PRIYANKA BARUA 
ABHIJIT BHATrACHARYYA (I) 
MS. ECHO SHARMA 
KALYAN PATHAK 
MANISH GOSWAMI 
MRINMOYKI-IATANIAR 
DIPANKAR BORA 
SUMAN SHYAM 
BEDADYUTI CHOWDHURY 
MS. BORNALI BHUYAN 
MS. BANTI DU1TA 
MS. MOUSHUMI DEKA 
MS. CHAN DANA NANDI 
SUN IL AGARWAL 
HARI KANTA DEKA (Sr. Adv.) 
MS REHANA BEGUM (I) 
O.P. SAHARIA 
S.C. ACHARYA 
S.S.DUTTA 
AKHTAR PARVEZ 
MS. N.S. THAKURIA 
S.S. MOZINDER BAROOAH 	' 
DIPU MANI THAKURIA 
JAINULABEDIN (II) 
JAWRA MAIO 
JOGEN HANIDIQUE 
I.A. TALUKDAR 
BIKRAM CHOUDHURY 
NABAJIT BHARALI 
MRS. H. M. PHUKAN 
A.R. MEDHI 
MD. BABULUR RAHMAN 
P.K. PODDAR 
MD. ILIASH ALl 
RAMKRISHNA BHATtACHARJEE 
M.K. MISRA 
R.J. BARUA 
B. K.DUTTA 
MRS. S. DASBHUYAN 
MRS. M. RAJKUMARI 
ACHYUTOZAH 
BIKAS HAZARIKA 
MS. MONINATH - 



4~4, 
U DAS 

MAT ALl 
DE{/AJITSAIKIA 
MAj1N B. U. AHMED 
B. I. HAZARIKA 
SONJOYSARMA 
MD'. A. J. ATIA 
ASI.BFAHMED 
MATIUR RAHMAN 
AJ4. BASFOR 
SHbUMEN SENGUPTA 
DJ.JAIN 
MS] MALLIKA DUUA 
AJ1NGLAAIER 
H. 9 . SARMA 
PRAJNAN C. DEKA 
ARI'1DAM BARTHAKUR 
MiDAS 
P. K.l TALU KDAR 
MS.IMOHSYNA SYREEN 
MS. K. M. PHUKAN 
MS. J. RAM BORA 
MAfIASH BAR UAH 
KX BIIATTA 
MRS. RAM DUTTA 
ASLIAMKHAN 
PRANAB CHAKRABQRTY 
MS. PURABI KALITA 
JAYNTA DEKK 
NA\4\ROON NATH 
MS. NIRMALI TALUKDAR 
NA.LASKAR 
NAJOLHAQUE 

KANI-IAIYALAL GUPTA 
MRd. M. GOHAIN 
MR. GITA MEDHI 
B.S.BASUMATARY 
N. P. DAS 
DHRUBA KR. SAIKIA (Sr. Adv.) 
INDIANEELCHOWDHURY 
MR. R. S. CHOWDHURY 
SUBAT BRUYAN (I) 
MRS. JYAISNA SIKDAR 
MRS M. SARMA BARUAH 
J. P. DAS 
HIRALAL MAURYA 
KAMLAKSHYA DAS 
MS. ISITAGOHAIN 
MS. dIPASHREE SINH 
MSj4IRUPAMABARUAH 
MS. F'APIA CHAKRABORTY 
HAREKRISHNA DEKA 
SAJIb RAHMAN 
MS. APARNAAJITSARIA 
G . B. bAS 

S.K. MEDHI (II) 
BEGI!JM R. A. SULTANA 

• ALOI$DEB 
MS. B. CHAKRABARTTV 
MS. IDRANI CHE11A 
MS. ANUPAMA DEVI 

• SIDD -IARTAA BARUAH 
S.R. IAJBONGSHI, 
K.K. & HATrACHARYYA 
MS. I1ANJULIKA BAROOAH 
MS. rJIANJUSHA JHA 
Mo: I'HORSHEDAU 
ZAI-IPNGIRHUSSAIN 
S. N. DEVPUZARI 
.DIGAkrA KR. MISRA 
MD. AFTAB HUSSIAN 
MRS.N. S. AHMED ISLAM 
MS. d.R. MAHILARY 
M.K. ODI 
I.A. H4ZARIKA  

(4). 

SHAJAHANALI 
DHIMAN TALUKOAR 
U.P.BARUAH 
MS. ARUNIMA SENAPATI 
MS. SUJATACI-IANGKAKOTI 
A.L. MANDAL 
UTPAL DAS (III) 
S. K. KHAITAN 
MRS. V. L. SINGH. 
ARNAB JAN DEKA 
S. K. SINGH 
WIRAN BARAH 
MRS. A. A. BEGUM 
SONES WAR SAl KIA 
J.P.CHAUHAN 
DEBAJITGOGOI 
GAUTAMSOREN 
AFSARUDDIN CHOUDHURY 
JOGEN BORDOLOI 
SUNIL KR. SINGHA 

- MRS. B. BHUYAN 
ARUNNATH 
MS. M. BORDOLOI. 
SADHAN KALITA 
CHINMOY BHATrACHARVYA 
ANUPAMCHAUDHURY 
PRABAL KATAKI 
SANJUGANGULY 
R.K. BOTHRA 
MS. NAVANITA MITRA 
RAM NAKSHTRA 
S.N. RAY 
D.K. SARMAH 
MS. ANUPAMA DASS 
MISS. R. DEKA 
L.K. BORAH 
R.K.ADHIKARY 
S.K.SHARMA 
MISS. ANITA DAS 
J.K.SARMA 
MRS. M. CHOWDHURY 
ZIAUL ALAM 
MS. N. HOMCHAUDHURY 
S.K.SINHA 
•ROMENBARUAH 
ARUPANANDA CHOWDHURY 
NILADRI BHATACHARYYA 
MS. I. KR1SHNATRAIYA 
MS. PAHARI SAIKIA 
N. K. BARKAKATI 
ASHIM KR. CHOUDHURY 
MS. S. HAZARIKA 
RUPJrI- DE 
R.K.NATH 
D.J.DlsrrA' 
R.K. SARMA 
DINAMANI SARMAH 
PARTHACHOUDHURY 
B.P.SINHA 
ROFIQUDDINAHMED 
AISWARYYA SARMA 
MS. A. BARUA 
MD. NIZAMUDDIN SEIKH 
DIGANTAGOGOI 
SANJIB ROY 
MS. KALPANA GOGOI (SARMAH) 
ANIRBANDAS 
MRS. INDRANI CHOWDI-IURY 
ANAN KR. BHUYAN 
PALASHDAS 
MS. BIPAAKKHI BORTHAKUR 
DIPAK KR. DEY. 
PARTHA P. BARUAH 
AJIT KR. DUTFA 
MD. BAHARUL ISLAM (I) 
MD. TARIQULISLAM 
ABU SAVED 

BHASKAR BARMAN 
MS. BIJOYA BAIRAGI 
PABITRA S. BHA1TACHARYYA 
SURAJIT BHARALI 
MS. BABINA BEGUM 
MS. NANDITA BHARALI 
SUJIT KR. GHOSH 
MISS. RUPALIM DAS 
PRANAB SHARMA 
MISS M .M. BORAH 
MS. BANTI BAISHYA 
RADHAM. DAS 
PADMES WAR DEKA 
ANU PAM CHAKRABORTY 
ANGSHUMANBORA 
RAJEEVDAS 
BISWAMBI-tAR SHARMA 
HARGOBINDA BORUAH 
MS. JITUMONISHARMA 
PUTULCH. GOSWAMI 
RANJAN GOGOI 
MISS. LOLITARENGMA 
MISS. BASABI DAS 
MS. RUPANJALIDAS 
MANISH CHOUDHURY 
MISS. MARAMEE GOGOI 
NABIN DEB NATH 
MRS. CHAYA DEVI - 

MS. BASHARI SEAL 
MISS DEBALINACHOUDHURY 
MS. SMRITISHREE CHAKRAVARTY 
MISS. MAMANI BASAR 
MISS. SANCHITA ROY 
MISS. ANJALI DAS 
DIPAK KR. KAUTA - 

NURUL I. CHOUDHURY 
MD. A.K. HOSSAIN 
MS. KAVERI MEDHI 
KAUSHIKGOSWAMI 
ABDURR.SHEIKH 
MS. TAPASI DAS 
HEMANTA KR. SARMA (II) 
MISS. DIPSHIKHA DAS 
RAJESH KR. BHATRA 
SAGAR RAVI G. 
PADMADHAR UPADHYAY 
MISS. PEACE LAHKAR 
IKBAL H. SAIKIA 
DIBYAJYOTI BORAH 
MISS, HASINAYESMIN 
MRS. JURI D. BARMAN 
MISS. ASMINA BEGUM 
MRS. RAKHEE B DEB 
MRINMOYDUTTA 
MISS. SANTANA SARMA 
BIMAL SARMAH 
AMBAR BARKATAKI 
MISS. NIZIFA KHANAM 
MS. BARNALI MAHANTA 
MIZAZUR R. BARBHUIYA 
SANJAY ROY 
IMTI LONGJEM 
MISS. BIPASHA SARKAR 
MISS. RINI SHARMA 
SHAMIMAJAIIAN  

NILOUTPAL RAJKHOWA 
R.K. DEVCHOUDHURY 
SON IT KR. SAIKIA 
MISS. SEWALI KEOT 
MS. MITALI MAHANTA 
GAUTAMKR. SAIMA 
SHAHAB UD. MAZUMDAR 
ABDUL MANNAF 
RAGHUNATH Pb. ROY 
NURMOHAMMOD SARKAR 

SANTOSHJAIN • ,• . 

SUNILKR. JAIN 
DIPENJYOTIDUTrA 
MRS.BANANIDAS 
RAJESH KR. CHAYENGIA 
V1aASHA TEWARI 
MRS R. BORO BORAH 
MISS. REKHA DEKA 
MS. N. MEDHI KALITA 
'MANASH GARODIA 
JAKIRUL I. BORBHUIYA 

• SUBIRBHATtACHARJEE 
M. S. DIPIKA BORGOHAIN 
MRINAIENDU CHOUDHURY 

• DHRUVAJYOTI PATHAK 
kAUSHIK HAZARIKA 
DI LIP BARUAH (II) 
1D. ABDUL MAILIB 

kAJIB HAZARIKA 
.1ABASHISK GOSWAMI 
DEBASHISH BATrACHARYA 
kUMUDCH.BORO 
4ARENDRANATHJHA 
IANDEEP SHARMA 
M.S. TAMANNA BORA 
MRS. FARIDA BEGUM 
NEELANJAN DEKA 
ISEVASHIS BARUAH 

S.MEETADEY 
TUSHAR KT..RAJKUMAR 
MISS. S. MADHURI NEOG 

RS. RUNUMI DAS 
MISS. B. MAYA CHHETRI 
MD. MASUD-UR-RAHMAN HAZARIKA 
1APAN CH. DAS (III) 
SANJAY KR. CHAKRABORTY 
F1RS. D. BAISHYA (GOGOI). 
MS. ANJU AHMED 

OBIN KR. DUTA 
SHARIFUDDIN 
MRIDULKRDAS 

4RS. CHANDANA S HOME 
RITU PARNA HAZARIKA 
PBHIJITDAS 
ris. KANCHAN NEWAR 
HRISHIKESH DAS 
PRABINDAS 
ANKUR BHUYAN 
MRS. SHAHAZ BEGUM 
bEVA KR. DAS (II) 
rs. ROUSHANARA CHOUDHURY 

ABINDRA CR. PAUL 
MS. M. BHAUACHARJEE 
fviS. NAVANITA BARUAH 
IJJJALKR. GOSWAMI 
MRINALKT. NATH 
DJRGAP. MANDAL 
MISS. NAMITACHOUDHURY 
DLIPKR.JAIN 
MISs. IJUMONI THAKURIA 
ARUN 0EV CHOUDHURY 
NKUL KALITA 
Ms. MUNMUN B. SARMA 
MISS. RANJUMONI NEWAR 
MOIRANGTHEM G.SINGH 
SAN DIP BHATrACHA9JEE 
DEBASHISH SAIK1A 
NANDANSARKAR 
SOFIQUR RAHMAN 
UDAYJ.SAIKIA 
PANKAJ KR. pEKA 
IMRAN H. LASKAR 
MS. BANASHREE GOGOI 
MISS. HIRAMONI DEKA 



(5) 

ISWAR CH. GOGOI 
MISS BIJOYA SINHA 
M(URBAN ALl 
SAHIDUL H. SARKAR 
GAUTAMSHARMA 
MISS. ADITI BHA1TACJARJEE 
OH RU BA BANIA 
GAUTAMCHAUDHURY 
SATYABRAT DEV SARMA 
MRS. NIRADA SEAL 
NARAYAN D. BHUYAN 
KULAJIT DAS 
MD. ASLAM KHAN (II) 
SAMIUL MUNIR 
SANTANU GOSWAMI 
NARAVAN SHARMA 
MS. PANC HALl PRAHMA 
MANISH NATH 
MISS. REHNA BEGUM (II) 
MS. RAJI CHETRI 
KISHOR KR. BHANSALI 
DIBAKAR BORAH 
NARESH MARKANDA 
MRS. MAITREYEE BORAH 
JAYANTA KR. PARAJULI 
BAPAN CHOWDHURY 
UTPAL KR. KALITA 
MS APARAJITASAIKIA 
MRS. MEERA H. BORAH 
DEBABRATASAHA 
MS. ANIMITA GOSWAMI 
MS. MANOSHI SHARMA 
MISS. SATYAWATEE KONWAR 
MD. JAKIR H. KI-IAN 
BIJAN KR. MAHAJAN 
ABHIJIT BHATACHARJEE (II) 
ARSHAD CHAUDHURY 
PRANAB KR. DAS 
MS. MITALEE LAHKAR 
KHANINDRALAHKAR 
MS. MANJU BORDOLbI 

- SUSHANTA S. BAROOAH 
MS. S. HAZARIKA (BORA) 
MD. AS LAM 
PRANJAL DAS 
MS. PANNA SHARMA 
MS. MONALISA KONWAR 
SANDI K. DEORI 
MS. M. CHAKRABORTY 
DEBOJITSENAPATI 
RAJKUMART. SINGI-I 
MS. B. GHOSH (SEN) 
MS. TASFIA HUSSAIN 
MRS. MEHBOOBA BEGUM 
JAI KISHAN BAJAJ 
MS. JAYATI PURKAYASTHA 
MS. PAREE GOGOI 
A. M. BARBHUIYA 
MISS. ARJUMANDA BHANU 
MS. KANGKI BORKATAKI 
BINOY PAThAK 
NITYANANDA UPADHYAYA. 
SANJITSHIL 
MS. JULIE MAHANTA 
MRS. MADHABI SAIKIA 
MISS. BABITA RANI DAS 
SANTANU KR. DAS 
MISS. DOLORINA PAThAK 
SUBI-IRANGSU OHAR 
PARAMA KUMAR GOGOI 
MISS. GOPA SUTRADHAR 
IKBALAHMED 
SANJIBGOGOI 
ABHIJIT BI-IrrACHARvA (III)  

SUDIPTO BHATTACHARJEE 
PRAHLAD KR. BRAAMA 
MS. JAGRITI RAJKUMARI 
KUSH RAM BORA 
MS. DEEPALI KALITA 
DEEPAKBORA 
DIPANKARPO. BORAH 
RAJESH KR. AGARWAL 
MRS. SACHITRA BORA 
SUJOY GOSWAMI 
RINKU MAHANTA 
JAI DEEP PURKAYASTHA 
ZAKIRUL AHSAN 
MISS: RINKI BISWAS 
MISS. SHABNAM CHE1TRY 
MISS. MANASHI CHOUDHURY 
SANTANU RAJ GOGOI 
MISS. SHARMILA DAS 
MRS. RUPREKI-IADAS 
MS. ARPITA PAUL 
JOY DAS 
DHRUPAD KASHYAP DAS 
MS. SARMISTHA BARUA 
MRS. PRANITA PATHAK 
MS. MOUSHUMI DAS 
MS. BULIE SARMAH 
MS. NANDINI MUKHARJEE 
NEERAJANAND 
GITARThA PATHAK 
SANKARP. BHATTACHARJEE 
MD. KOHINOOR ISLM 
SYED MUSFIQUR RAHMAN 
PUSPENDRA KR. MEDHI 
SANJIB KR. SINGHA 
MISS. NILAKSHI GOSWAMI 
MISS. MANISHA SHARMA 
GAUTAM RAHUL 
MS. ANITA VERMA 
TONGPOKPONGENER 
ANIL GOHAIN 
MISS. ANUJITA BORA 
SANJAY KR. SINGH. 
SANJIBBARUAH 
MISS. SOBHANA SAIKIA 
MISS. MOON BARUAH 
BRIJESH SHARMA 
MISS. RAKHI PATHAK 
RATANCH.DAS 
NABAJIT NARZARY 
SAFIQUL HUSSAIN 
NASIRUDDIN 
MS. N.M. BORDOLOI (BORA) 
PRAKASH KR. BOTHRA 
BIJOY CHETIA 
SUBHAJIT BANIK 
SAHADEV DAS 
DR K. UDDIN ARMED 
MD. A. 0. AKANDA 
PRADIP KR. AGARWALA 
MD, FARID U. BARBHUIYA 
MISS. NIYATI KALITA 
MRS. SADHANAKALITA 
ARUP GOSWAMI (II) 
MS. ARUNDI-IATI BORA 
MS. RITAMANI GOSWAMI 
SHUROTZAMALSREIKH 
SUMAN CHETIA 
ALAKESH DEV SARMAH 
RANJIr KR. GOSWAMI 
JAKIR HUSSAIN SAIKIA 
BHUPENCH. PEGU 
KUNTAL SHARMA PATHAK 
DEEPAK KEJRMJAL 
MISS. AMI SAIKIA 

MRS. RUBI G. GOHAIN BARUAH 
MISS. JOYATI PAUL 
MISS. ANOWARA MAZUMDAR 
MISS. MADHUSMITA BAISHYA 
ABHIJIT DAS 
BIJOY KR. DAS 
JAHURUL ISLAM 
MISS. GITUMANI DEKA 
MS. HIRANYAMAYEE BARUA 
MD. JEHIRUL I.AHMED 
MS. PRTIBHA DEKA 
MRS. S. BORPATRAGOHAIN 
MRS. MANASI DAS 
SYED S. FAROOQUE 
PARANGAM N. GOSWAMI 
ANOWAR HUSSAIN 
ADITYA HAZARIKA 
SHIMANTA NEOGI 
RUPAKDHAR 
TAPAS DHAR 
RAJA JOY PHOOKAN 
MANOJ KR. SHARMA (I) 
ROUSHANLAL 
MD. ROFIQULALOM 
MISS. PRANATI DAS 
RATULDAS 
MISS. BAGMITA SARMA 
MISS. P. R. MAHANTA 
SANTANU BORTHAt(UR 
MISS. MITALI BHUYAN 
MISS. SABINAYASMIN 
KISI-IORE KR. HAZARIKA 
MOYNUL H. CHOUDHURY (2) 
JONAB ALl ARMED 
BHASKARNATH 
ALIN SARMA 
KULA PD. GOGOI 
H. M. A. MANNAN LASKAR 
BIBHASH PATHAK 
MD. JYOTSHNA ALl 
JITU BORAH 
MISS BABITA DAS 
MISS RUNMANI DEKA 
MISS MURCI-IANA SARMA 
ASHOK KR. BORA 
RANJAN KR. BHARALI 
BIJAY KRISHNA SEN 
MISS MEDHA LILA GOPE 
DR N.G. GOSWAMI' 
KASHEM BHUYAN 
MISS LIYANA RAHMAN 
M. U. MONDAL 
MISS PARUL DAS 
JAYABRATA SINHA 
MISS BIJAYA HAZARIKA 
MISS SUMITA CHOUDHURY 
DEBAJIT BARUAH 
MISS DIPANJANA NANDI 
ABDUL'KASHIM TALUKDAR 
BIKASHSARAF 
MS. AMVALIKA MEDHI 
BABUL KUMAR DAIMARI 
MISS IVALINA DEKA 
SANJIB GOSWAMI 
SABYASACHI P. CHOUDHURY 
DEBA KUMAR BORDOLOI 
MANINDRA CHANDRA DAS 
MUL HOQUE ARMED 
BATU KRISHNA BORAI-I 
MISS BANDITA DEY 
MISS JULI GOGOI 
MS. V. N.. LASKAR 
MISS RANJITAVERMA 
HARINARAYAN SARMA 

MISS DIPANJALI DEKA 
MD. ALAM GEER 
NUR ISLAM 
BABUL DEKA 
AJOYKR. PHUKAN 
ATAL TEWARI 
MISS WAHEEDA REHMAN 
N. UNNI K. NAIR 
NABADIP BAROOAH 
J.A. HASSAN 
MISS SANGEETASARKAR 
ANJAN KR. DAS 
MISS JAVA CHANDA 
NIrESHBHATRA 
MISS DOROThY ROY 
MS. ARPANA BORAH PHUKAN 
MISS LIPIKA TAL(JKDAR 
MISS MEG}-IALI DERINGIA 
MISS RIMLY BARUAH 
MS. BIPASHADAS 
MS. PRANITA DAS 
ABHIJEET KR. BARUAH 
SULTAN Al-IMED 
MISS BARNALI BARUAH 
MRS. M. MAZUMDER DEB 
MS. PANKAJA UPADHYAY 
THANESWAR SARMA 
ASHIM TALUKOAR 
ABID ALl 
MS. SIMA GUPTA 
D. N. BHATTACHARYYA 
MISS SUDAKSHINA KHANIKAR 
ASH IMANTA GOSWAMI 
ANIL SHARMA BHATRA 
K. R. PATGIRI 
DEBENDRA SAI-IARIA 
RAJIB SARMA 
MUSTAFA JAMAL QUADIR 
MISS MANASKANTA BARUAH 
MISS KAVITA K. JAIN 
TAPAN RANJAN DAS 
TRIDIB KALITA 
MS. MAMONI ROY 
SAIDUL ISLAM 
MS. SHAMIMA BEGUM 
DIPANKAR BAGCI-II 
SHYAMAL AICH 
MS. KANIKA SINGHA 
JAGADISH CH. GOGOI 
MISS SWARNALI S. CHOUDHURY 
HARIBRATACHANDA 
MUKUTCH.BHATTA 
SUJIT KR. ROY 
RAJU GOSWAMI 
NANIG.KUNDU 
SHEKHAR CHAKRABORTY 
OM P. AGARWAL 
RANABRATA BAN ERJEE 
MS. SUMITRA SARMA 
MRS. BANDANA DEKA 
TARUN BORA 
MOTI RAJ ADHIKARI 
MISS SABBINA YASMIN 
BISWAJIT BURAGOHAIN 
MRS. BOBY G. BURAGOHAIN 
MISS SANGEETA BURAGOHAIN 
NEEL KAMAL DEVNATH 
MISS DIPANNITA CHAKRABORTY 
NAZMUL I. MAZARBHUIVA 
PRASANTA HAZARIKA 
MS.NAZNEENAHMED . 
RIYAJUDDINANSARI 
SOURAVSHARMA 
MS. SIMA RANI 0EV 



(6) 
MS. S VVARNALATA GOSWAMI : MS. BHARA11 MUKHERJEE GURV1NDER SINGH SODFII SAMUDRAGUPTA DWTA 
MAINLJL H. BARBHUYAN MS. MALABIKA P. GOGOI MD. GIASH UDDIN MISS 	 GOSWAIW  
MUK11I RAM LASKAR SRAVAN KR. TALUKDAR MS. JULIANA RAHMAN 	. 

. 

RAEEB KALITA 
MISSIN1TABARUAH HIFZULI.CHOUDHURY MUSTAKIMRAHMAN TIDEEPBARUAH 
RAFICULISLAM(II) SUSHANTAIDAS PRANJALBORTHAKUR tS.AFSANAIRFAN 
MISSKAMALA SINGHA AMIT JALLAN 	 . BIPUL KR. DAS FARS. DIKSHA H. BAROOWA 
MISSNUPAMA ROY 
BISWAJITCI-IAKRABQRTY 

ISTIAQUE ALAM ASHOK KR BORAH (2) MS TRIPTI PATOWARY 
RAJIB CHAKRAVORTY MISS PALLAVI TALUKDAR KRISHNA KT DAS 

MD. FFIKUL ISLAM (III) 
BINOiANTALUKDAR 

LASHMI N. DIHINGIA 	. INDRAJEETSHARMA NAYAN MONI HAZARI(A 
RAKESHDUBEY SUKUMARSARMA ZAKIRHUSSAIN(II) 

MISS MINERVABARTHAKUR DEVJYOT1CHOUDHURY /NAYAN JT. SARMA 	. ABDUS S. AKAND 
MISS NITU HAWELIA PRIYANKU SUNDI - RITU BARNA DEKA MRS SABINA YESMIN (II) 
RAHLLBEZBARUAH SUBRATA NATH (II) 	. MS. MOMITA BARAH M 'RIDUL MAHANTA 
ABUNpASERUDDINAHMED MISS GITY KAUTA MISS LIPIKADEVI SONGITA MAHANTA 
SUMITDAS ROSHAN MALOO (JAIN) . . 	 RITURAJBISWAS ADULGONI 
SANAbHOWBA SINGHA 
YUNUHAHMED 

MS.ONTIMA SHARMA MIS5SEEMA CFIAKRAVORTY. TI 'LAK RANJAN SARMA 
TAPAN ROY SATYAJITKR. SHARMAH THAKUR Mb. BAI-IARUL ISLAM (II) 

MISSITADEVI MOINULHOQUEANSARY DRMATIURRAHMAN MOHENDRADEKA 
N.ANIXSINGH 
BAN DAN KR: KAR 

MD.RAHMATAU(II) MRS.P.DUTTABUJARBARUAH MRS.BABLIDASSARKAR 
MISS MARY GOGOI AMAL KALITA JONE KUMARSENAPATI 

MS.MANJUAGARWALA, IF1QUERRAFIQUE 
LALITKR.MINDA 	- MS. MINAKSHI BHATFACHARJEE MOBARAQUE HUSSAIN IDRISHALI SHEIKH 
MD.FAJLEY K.R. AHMED JYOTIRMOY PAlO WARY PURBADRI BANERJEE MISS EL KSHI DEKA 
AMZAp HUSSAIN SHEELADITYA MRS. C. BARUAH TALUKDAR Mb.  ABDUL AWAL ALAMGIR 
PHANINDRA KALITA MADHURYA MAHANTA ZAKIR HUSSAIN KAMAL KISHORE GOSWAMI 

MISSSHEHNAZRA5UL MAZHARUL ISLAM BIASKARJYOTIDAs 
MS. K4ERI DEKA RASIDUL HUSSAIN MRIDUL KR. BORAH BIEKA NANDA GOGOI PRADI 1 h' KR. KALITA (II) MISS ANJANA SINGHA MRS. NANDITA NATH DEIRUBOJYOTI CHAKRABORTh' SANT.NU  BORA MD. ABUBAKKAR SIDDIQUE MISS KALPANA TALUKDAR MS. ARUNDHUTI BARUAH 

MISS MANIKA 
ARUNANGSHUDHAR 

CHOUDHURY SOHELALIM - 	MS. MITALI GOGOI MS. SHABANA AZIZ CHOWDHURY MISS FUMA DAS 
RAFIQUL ISLAM (I1) 

JAHID M. A. CHOUDHURY 
MISS JULFIYA 

MISS RULI BARUAH TA'PAN RANJAN DEURI 
BEGUM DIGBIJOY MANDAL MANOJ KR. SARMA (III) 

MD. HOSNULHOQUE SANTANU PARASHAR MFIDUPAWANGOSWAMI 
MRS. UNITI KALITA 
MD. NEKIBUDDINAHMED 

TRIDIB BAIDYA MS. MRINALEE BHUYAN AIU1LAN SARMA 
SANTANU KR. SARKAR SWAPAN KUMAR DAS M. 

S. DEKA MS. ALPANA SAIKIA A1IT GOYAL 
DIGAN[TA BARMAN MS. BINITA SWARARY' MISS NASHREENAHMED DEBASISH SINGHA 
SAMIR, DA 	- MISS SNIGDHA DAS MISS NILAKSHI BARMAN YADAV PRAN DAS 

MD. A. PAHLAVI JAGAT CHANDRA BORAH 
SHAH NEWAJAHMED ANGSHUMANSARMA 

•ASHIM 1KUAMR BARUAH TALAT H. HAZARIKA MRS.AHINANDITACHAKRABARTY M.TINKUSOM 
• SANJAYSINGH 

PRATI KR. CHAKRABORTY 
DIPAYANDUTtA MRS.NIBEDITASARMAH MD. IMRUL HASSAN 
GHANASHYAM DAS MANASH HALOI MS. 

MOHD.NAM UDDIN NAYANJYOTI MEDHI MISS SUSMITA KANUNGOE BHJPEN SARMA 
NEELTPAL DEKA MS. MOON MOON LASKAR MS. TEENA SHARMA BISHWAJYOTI PATHAK-- 

PARSWAJYOTI DAS NAIR 
MS. MANISHA SARMAH AZ M HUSSAIN LASKAR 

MANOJ KR. SARMA (II) MISS BIJU RANI KALITA 
MS AYSHA SIDDIKA MRS. JENNIFER ZAMAN MISS BARASHA DAS 

d from the executant,. 
and 	''pted 	\A'' 

Mr/Ms ...................... S 	 .wiii lead 
me/us in the case 
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And Accepted 

Advocate 	 Advocate 

	

And Accepted 	 And Accepted 

	

A6vdcate. 	 Advocate 

ntedan6Pu6[isfie.6 6y çaufiatj 51'igfi Court ci3arylssociation, çuwafiati -781 001 

t 	I c•,\ 



ctc 

From 

Mr.Abdul Hai, 
Advocate, 

Central Administrative Tribunal, Guwahatj. 
To 

The S.C.,Railways 
Central Mnin.TribunaL Guwahatj. 

Dated,Guwahatj, the 	th Feb. ..,2006. 

Sub : Origini Application 

Suit. Nita Das - Applicant 
-Vs- 

The G.M..NF Rlys and others- Respondents. 
Dear Sir, 

The Applicant abovenamed is going to file an Original Applicatii 
before this Hon'ble Tribunal, a copy of which is enclosed herewith 
for your kind use. Please ackno4edge receipt of the same. 

With regards, 

Yours sincerely, 

(ABDUL HAl) 
.RECEJVED COPY. 

D71J (& 

Office the SC,NF Rlys 
C..A.. .1. Guwaliatj 



Tfk. ¶fU1 	1. 4' 

tive 

VA KA 1. AT NA IVIA 

CWThLti B'HE 	
CUWABATI BENCH. 	/ 

OA No. 43 of 2006 

Smt. Nita, Das 	 Applicant 

-Versus- 

The General Manager, N.F. Railway, Maligaon & Om 	..Respondent 

lANe 	R .  MIVU, flY CPO/HQ,J 
th 	 " r,n'ti& .Pwy Adminikrkion, who, ie abo ex- officio authorsed 

to act for and on behalf of the Union of India as representing the Northeast 
Frontier Railway, " Administration do lereby appoint and 
authorised Shri/Smt. Dr. M .C. Sarma, Railway Advocate Guwahati_ to appear, act, apply, 
plead in and prosecute the above described suit/appeaVproceedigs on behalf of the Union of 
India tofile'and take back document, to accept processes of the court to appoint and instruct 
counsel, Advocate or pleader, to withdraw and deposit moneys and generally to represent the 
Union of india in, the above described suit/appeal proceedihgs and to do all things ,incidentat to 
3uch appearing, acting, 'applying, pleading and presenting for the Union of India SUBJECT 
NEVERTHELESS to the dondition that unless express authority in that behalf has previously 
been obtained from the 'appropriate officer of the Govt. of india, the said 
CounseVAdvocate/Pleader or any counsel, Advocate or Pleader appointed by hirti' shall not 
withdraw or withdraw from or abandon wholly or partly the suit/appeaVclim/defense'/ 
proceedins against all or any defendants/respondents/ appellants/ plaintiffs/opposite parties or 
enter into agreement, settlement or compromise hereby the suit/appeaI/roceedings is/are 
wholly or partly adjusted' or refer all, or any matter or matters arising out in dispute therein to 
arbitration PROVIDED THAT 'IN exceptional circumstances when there is not sufficient 'time to 
consult such appropriate officer of the Govt. of India' and on omission to settle or pom'promise 
would be definitely prejudicial to the interest of the Govt. of India the said Pleader/Advocate or 
Counsel may enter into any agreement, settlement or compromise whereby the 'suit/ appeal 
proceedings ' is/are wholly 'or partly adjusted nd in every' such casq' •. the said 
counseVadvocate/pleader shall record and communicate forthwith to the said officer the special 
reasons for entering into the agreement, settlement or compromise. . 

	

hereby agree to ratify all acts done 	bythe 	'aforesaid Shri/Smt 
Dr. M . C. Sarma, Railway Advocate, Guwahati in pursuance of the authority. 

IN WITNESS WHERE OF THOSE presents are duly executd for and on behaltof the 
Union of India this 	day of 	2006. 
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FOR AND ON BEHALF OF 

G.M/N.E. RAILWAY' VtALIGAON 
GUWAHATII-1 I 
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